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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

OATE OF ORDER : 13-04-1998,

Betuween :-

1. K.5.0evendranath 9. D.K.Sreenivasa \larma
2. C.Sreeramulu 104A.Ramesh

3. K.Nagaraju . 11 .V.Kuppa Raju

4, P.Sathya Raju 12.D.Nagaraja

S. N.Vasu Devan 13.G.Subramanyam

6. M.Sunil ' 14 .M.Chenchu Reddy

7. D.Ravi Varma 15.A.Gopi
8.P.K.Masthanvali

e e Applicants

‘And

1. General Manager,
S€C Rlys, Rail Nilayam,'
Sec 'bad.
2. Chief Personnel Ufficer,
SC Rlys, Rail N, Layam,
Sec 'bad. b
3, Dy.Chief Mechanical Enginser,
Carriage Repair Shop, Sattipally (Post)
Tirupathi, Chittoor Dist.

«++ Respondents

Counsel for the Applicants s Shri K.Sudhakar Reddy

Counsel for the Respondents : Shri D.F.Paul, SC for Rlys
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Fﬁ% HON'BLE SHRI R.RANGARAJAN" : MEMBER  (A)

!
. : : - *
THE HON'’BLE SHRI B.S.JAI PARAMESHWAR H MEMBER - (J) r
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(Order per Hon'ble Shri R.Rangarajan, Member (A) ).

Heard Sri K.Sudhakar Reddy, counsel for the appli-
cants and Sri D.F.Paul, learned standing counsel for the respon-

dents,

2. ~ This 0A is filed for:the following relief :-

To direct the respondents herein not to issue
appointment orders to t he substitutes to whdm screen-
ing was conducted on 6-10-85 as per the tr.Ne,T/R/P/
564/Sub dt.30-9-95 and to consider the applicants for
appointmant in Group 'D' posts int he existing

vacanciss immadiately.

3. Tha lesarned counsel for the applicants now submits
that the applicants were considered for appointment in Group-D
posts and hence this 0.A. has becaome infructuous. In view of

this, 0.A. has become infructuocus.

\
L

4. G.A.L?ispussd of as having become infructuocus. No

N——<

order as to costs.

(875.JA1 PARAME SHUWAR) (R.RANGARAJ N)
O,&I"Iember (1) member (A)
\2. 2"

Dateg: 13th_April, 1998, 4&\5 7 ¥

Dictated in 0Open Court.
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3 ﬂna capy ta Mr‘D ‘F.Paul, SC for R&ys CAT Hydera:ad. i X
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The General Manmager, Sauth cantral Rallwar,
Rallnzlayam, Secunﬁerabad. g , : :

Chief Parsannal 0Pficer, Seuth Cantral Razlway, : .
Railnilayam, Secunderabad. | | J-" ) Lo

Dy.Chiaf Machanlcal Engineer, Carrlage Repalr Shap,
Satt;pally(?nat) Tirupathi, Chittoor DlstrlctJ ’

i |
{Ine cupy ta M s, 5ud ekar Raddy,ﬁbvacata,CAT Hyderabaﬁ.
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TYPED 3Y CHECKED BY

COMPARED BY APPROVED BY

IN THE BENT?AL ADNINIST?ATIUL TRIGUNAL.
HYDERHB%D BENCH HYDERHBAD

THE HON'BLE SHRI R.IANGARAJAN ¢ M{A)

AND ' ‘ |

THE HON'BLE SHRI B.'S JAIPRRAM%S?UAR
o m (3

0. K. MO J4 8 Sf-/éé‘gfg

ADMITTED AND INTERIM D IRECTIONS

© 155UeD -
CALLOWED

- DISPOSED OF WHH-SIREETIUNS
. DISM{SSED

DISMISSED AS WI THRRAWN
DISMISSED FOR DEFAULT
~ ORDERED/REJECTED

© NO QRQER AS T2 COSTS
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